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ORDER
[here 511.111 bc 811612131 Bench L11 A11a11‘dbad I'mm 11,11 2019 m 15 11.2019 [0 anend 11kmunch 115ch before Slm Abni Kanjzm Knmar Smha. Member (Judicizfl) and Ms, Sam} Raivmve.Mcmbcr 1 Fcchmcal). 1'11: Spec Bench 511411 comprise of
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Mr. Jusucc (Rem Rai 11 Daya] Kham Vlemher (Judiuul)

F11: Commuuon of 13:11:11 as per section 419131011111: Campanies Act. 2013.
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